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SHRI S. SfMARISWAMY : Sir, I would
like to know whether any officials of the High
Commissioner's office had made any attempt
to meet this boy.

SHRI B. R. BHAGAT : Yes.

SHRI S. S. MARISWAMY : Would the
hon. Minister give us the details of how he met
him and what was the conversation that took
place? Could he give us some details ?

SHRI B. R. BHAGAT : When the two
officers of the Indian Mission in Pakistan
visited the Bahawalpur jail, they were told by
the boy that he was sentenced to two years'
imprisonment and he was due for release on
the ioth of April, 1968.

SHRI S. S. MARISWAMY : Subsequent to
this did the official contact the highest
authorities in Pakistan for the immediate
release of the boy ?

SHRI B. R. BHAGAT : Yes, not once, not
twice but in the last two years we have been
making repeated efforts for the release of the
boy.
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*g2 [Transferred to the 6th August, 1968]

NUCLEAR NON-PROLIFERATION TREATY

#93. PROF. SHANTILAL KOTHARIF:
SHRIR. P. KHAITAN : SHRI M.
N.KAUL : SHRI JAGAT NARAIN
: SARDAR RAM SINGH : DR.
(MRS.)) MANGLADEVI
TALWAR :

Will the PRIME MINISTER be pleased to
state :

(a) whether it is a fact that the Government
of India have told the United Nations

TThe question was actually asked on the
floor of the House by Prof. Shantilal Kothari.
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that India would not subscribe to the draft
nuclear non-proliferation treaty;

(b) if so, what is the reaction of the world
countries to our stand in the matter;

(c) whether the Government of India have
received any communication from the United
States and the Soviet Union in this matter ;

(d) if so, what are the details thereof; and

(e) whether India has given suggestions

for revision of the treaty and if so, in what
way?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI B. R. BHAGAT) : (a) Yes, Sir. The
Indian Delegate expressed our views

concerning the Treaty at the last session of the
General Assembly.

(b) The General Assembly adopted a
resolution commending the Treaty by a vote
of 95 in favour and 4 against. India abstained
from voting on the resolution together with 20
other countries. Other countries have shown
understanding of India's position, even though
all may not have agreed with it.

(¢) None on this subject since the adop
tion of the Treaty.

(d) Does not arise.

(e) India's view was that the Treaty should
be revised to  conform fully to the United
Nations General Assembly Resolutions
2028(XX) and 2i53.A(XXI).
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DR. (MRS.) MANGLADEVI TAL-WAR :
One of the reasons why India has not signed the
Treaty is that India wishes to reserve the right
to manufacture atomic appliances for peaceful
purposes. That is a very good thing. But at the
same time it has been reported from different
sources that manufacture of atomic weapons is
going at full speed is ahead in China How does
the Government of India think of meeting this

threat to safeguard our sovereignty and the
safety of the people ?
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SHRI B. R. BHAGAT : On this matter our
position is very well known that v.c have
repeatedly said that we will not manufactuie
atomic weapons. At the same time it is ajso
true that w e are for a real credible security
guarantee for all countries and it will be our
effort that for all and particularly those
countries that have opted not to go in for
atomic weapons we should be able to secure
credible genuine security guarantee against
any nuclear threat either from China or any
other country.

(Many hon. Members got up)

MR. CHAIRMAN : A number of
Congressmen have already asked questions. [
must see that [ give chance to others also. You
can trust on my wisdom to see that justice is
done to all.
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SHRI C. D. PANDE ; It is a matter of great

gratification that the Government of
India has taken a veay correct stand in
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this respect and it has been taken in conso-
nance with the feelings in this country be-
cuase the country feels that it is preposterous
that however powerful two nations may be,
they should take upon themselves the
protection of the world and deny the right of
manufacture of bombs by other nations. Apart
from this, may [ know whether the
Government of India has made such a clear
indication of their policy in this regard? What
was the motive and what was (he expediency
and what w?s the point in abstaining from
voting in regard to this Treaty? The idea thft
we abstained shows that we hav; watered
down our opposition.

SHRI B. R. BHAGAT : Our abstaining in
the U. N. parlance does not mean watering
down our stand in any way the strength of our
viewpoint. It only means that we do not
subscribe to the principles underlying this
Treaty and that is to be emphasised. Whatever
effort they are making, we are not opposed to
that effort. We only say th 't this does not go
far enough. Th?y are not adequate. ~ That is
the reason.

MR. CHAIRMAN : Shri Rajnarain.

ot crreme < sffRT, #T "
wer s 5 fow oAvd & o dfw
dz 2§ 7 a%z a0 sw & A w4 A
F37 g2t o7 fmron & an A8 ?

st dto Ao WA : HAT H HAaz
a1 3fF 9T gTAv @9 § gan w6
L GEE

=) TWATOmE : §77 qAT WEET
gAY Gard @t aue fqar g 7

#T &0 WArvo WA © ATT T AHH |
@IE g T gwA aww fawr 2
sa1 fa d4 9gw mamar fw afa §
fr aat w1 fam gar e Sy AfE
® TR ®, FAN W owE AwAA 5
fF 7=z qu 460 &1

Wi CEmRET . Far qqe 8 7

w7 dfo Wido WA Haz 4 ACH
& 7% ggar faw @& w3 3TA
B FF (e 470 £ | SiAr A wEr

fe 5wz A1 qvmm gw w7 s wiE
§F 9aM ¥ @A ¢ g @qm AW
W HEHA 3|

[25 JULY 1968]

to Questions 610

| TWARAN ;. AHA, AT AT
T TAT W AN WA ELATR A ame
&ar | A @ s e g fr fae aae
F froeor % 33 g qwEnp aw g
famzafs 3627 = am wwe WA
Fwel F a7 # s wadr 27 afz
B, A ¥4 54 Hig wia | oW awL A7
fromr fam @t @%@ & ? Wi
ZATT YA T AT OF G AT HT A7
@At || wT AT sAi sl GRRET R
T AATH 9T TF9 @ g mEawe §
G FIT HFE 2, TEE] FEETL IET
T A4ET F oAt § &F SrAAT SgAr
g f& mrawwe g A7 ¥ ¥ IW
g¥z w1 A G ¢ ed Gowan
& 77 ooy awware fagg #fagid ?

o WMo wite Wwe: Az A1 Fzfe-
fasr w1 warw gar wAT &) HFZ AT
o a1 Zare wpaam Wiy v 5 e
ar #T IaEr F4F 2w oW oqwm
a7 ary fer ww2 & w94t T awnd g2
gTe mEdT wEer agend 41 § 3w
WA T T TN

o\ TR ¢ i, mfeaEd
sigg & ww Aeem ¥ ofr A e
st aFen & | ol sSweE &
T T W WA [T AT AFAT
2 T WORIC AAAT AEAT g0 A
qa e X ff F m wrEsEda ¥
gaen &) w3 faer g Awz ¥ Awawm
# fagaar 2, 9e% wew A fausar 2, v
wra & famwa &1 wwzaz A fear
s (& 6TWig g9 T @ Al 47 g
ar W@ P owAT Teme aw oA Wt
g1 oW gz e s 9T ZPndi g
Fwm oy gz s nz A%z fagwen 1
3z fava 17 wreaad ¥ A EAgAR
dr 9 7z JFAr MEm 7 F o wmmam
G AFT T AW S0 @ (A0 §F AT
7 9T7F 477 FAY ITIE Z ) AT qAHK



611 Oral Answers

F W WA A g w0 & (A,
HeHl F FAET AWHEAT I OFL A

¥ fam sicary fava # qww anfaw |

A wwAfaw  srgEar wmw # I
KW F FA g E g H%Z 2
o "FAT £ ) FE EFETOI AT £

SHRI A. P. CHATTERJEE : Mr. Chairman,
Sir, will the hon. Minister make matters clear ?
In view of the fact that the Nuclear Non-
Proliferation Treaty really amounts to nuclear
monopoly for some super States, in view of
that it won't do merely to say that the super
powers will not manufacture more nuclear
weapons, because the nuclear weapons already
in stock are enough to destroy the whole
world. Now, in view of that fact, did the Indian
Government emphasise before the super States
of the United States of America and the
U.S.S.R, that they should not use nuclear
weapons in any future conflict and, secondly,
ask whether they are prepared to destroy the
huge stock piles of atomic weapons in their
possession? If they have not emphasised that,
they have not emphasised the real thing. I want
to know from the Minister whether they
emphasised before the super States these two
points.

SHRI B. R. BHAGAT : Sir, as I base said,
we have emphasised total nuclear dis-
armament, and general disarmament also. At
the moment, as the situation stands, even the
limitation on the manufacture of nuclear
bombs has not been agreed to, not even in this
Treaty. That is one of the objections.
Secondly, the declaration the two powers have
made is a step in that direction; though a small
step it is a step in the right direction and it
says: "The question of limitation and reduction
of both offensive strategic nuclear weapons
and delivery system as well as the system of
defence against ballistic missiles." So this is
the step of this declaration which they are
going to discuss—limitation and reduction—
so that it is a step in that direction.

SHRI A. P. CHATTERJEE : Whete is the
guarantee for non-use?

SHRIR. TT PARTHASARATHY: May

I know from the Minister whether a number of
Members of the United Nations, particularly
the smaller nations, have conveyed their
appreciation of the stand that India had taken
with reference to non-subscription to the Draft
Nuclear Non-Proliferation Treaty and, if so,
what turther steps the Government of India
proposes to take to propagate their view
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the ultimate view of compelling the great
nuclear powers to rescind from singing such a
Treaty?

SHRI B. R. BHAGAT : Sir, it is true that
some of the countries have appreciated the
stand that we have taken. The very fact that
we, whether at the meeting of the 18 nations or
in the General Assembly debate, have made
our position known in very precise terms,
although not giving the impression that we are
trying to create a lobby against this Treaty—
we do not want tc do that—but the very fact
that we have put our viewpoint very clearly
and taken our stand precisely is very much
understood, and in all future deliberations and
in all such meetings, we will continue to
pursue our objectives.

SHRI ARJUN ARORA : May I know if the
Government of India's non-signing of this
Non-Proliferation Treaty had any thing to do
with what has come to be known as the
nuclear umbrella ? I ask this question because
something said by Prime Minister Wilson of
Great Britain recently in the House of
Commons gave the impression that the
Government of India have not signed this
Treaty because there has been no agreement
on the nuclear umbrella, and be said that he
was trying to negotiate. May I know, Sir, if
there is any truth in what Mr. Harold Wilson,
Prime Minister of Great Britain, bas said,
about the unclear umbrella being responsible
for the Government of India's not signing this
Nuclear Non-Proliferation Treaty ?

SHRIMATI INDIRA GANDHI : No, Sir.
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SHRI KRISHAN KANT : In view of the
very clear stand the Government of India has
taken regarding this Treaty, do I take it that
we have the option of going in for nuclear
development in our own country ? May I
know from the hon. Minister if for the
development of nuclear technology and
development of research in the country
peaceful explosion of nuclear devices is
required will our nuclear scientists be free to
do that ?

SHRI B. R. BHAGAT : It is a hypothetical
question. We will cross the bridge when we
come to it.

SHRI KRISHAN KANT : No, no, I am
asking wlietlier for the peaceful development
of nuclear technology, if supposing we want to
have a new tunnel—can we not require ?—if
for the develop-
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ment of that we required peaceful explosion
of a nuclear device, shall our nuclear
scientists be free to do that?

MR. CHAIRMAN : All these matters are
before them.

SHRI BHUPESHSGUPTA The only
thing I would like to ask is whether we have
the assurance that Government will not try to
build up a lobby. I think the Government's
position is correct in this matter. Whereas
they have signified their inability to sign this
treaty ihey arc not at the same time trying to
propagate in favour of the Indian case or
position. It is the correct position, but I should
like to know whether the Government has
taken into account that some of the statements
made by the leaders of the Government here
partly to placate the atom-bomb lobby in tl is
country is creating an impression thai despite
the fact that India is a signatory to the
Moscow Partial Test Ban Treaty India is
considering the production of nuclear
weapons. Now [ should like to know what
steps our diplomatic missions abroad are
taking in order to counter that impression
which puts the Indian position in the wrong
line. For domestic consumption they say
something here but this is reported in the
foreign papers and people get the impression
as if the Indian Government is keeping this
question open and they may poduce a nuclear
weapon.

SHRIB. K. P. SINHA : Why not ?

SHRI B. R. BHAGAT : I do not know, Sir,
which statement by which leader of the
Government the hon. Member refers to. On
this question our position is very clear. We
have said that we do not intend to manufacture
atomic weapons, and this position is known to
all the countries concerned. Our missions
abroad know that this is our stand, but I know
this that our not signing this Treaty may be
misconstrued by some countries who are
opposed to us and they may say that we want
to keep the option to go in for the atom bomb
and sc are keeping the question open. This
may be but.

SHRI BHUPESH GUPTA : Not "may be" I
do not know your Foreign Affairs Ministry
but it is "is"

SHRI B. R. BHAGAT : Well, we have
anticipated it and we have tried to put the
picture straight and asked all our missions to
clearly put forward our position and state
clearly what our stand on this important
question is.
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SHRIM.M.DHARIA: Mr. Chairman,

Sir, we are happy that the Government has
taken a clear cut stand on this matter but if we
want to make this stand more effective is it
not necessary to create our own lobby
particularly when nearly ao countries have net
signed and are not party to this treaty ? Why
should we not have our own consultation with
those countries and why should we not create
an atmosphere in the whole world ? And why
should we not have a lobby of our own for
that purpose ? (Interruptions)

SHRI P. R. BHAGAT : Tbat very word
itself smacks rather of partisanship. I thii.k
the very fact that we have not tried to build
up a lobby and propagate against it but
confined ourselves to stating our position
precisely and clearly has evoked wider
appreciation than what any lobby could have
done.
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immediately ask supplementaries.
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MR. CHAIRMAN : All right; agreed.

SHRI BANKA BEHARY DAS : I entirely
agree with this decision but you must
remember on other occasions you have said
that you would not agree .

MR. CHAIRMAN : I am certain I have
never said that. Certainly I shall have to use
my discretion.
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MR. CHAIRMAN : Question Nos. 94 and
109 shall be taken together.
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SUPPLY OF TANKS TO PAKISTAN

*94. SHRI SITARAM JATPURIA :t SHRI
R. P. KHAITAN : SHRI N. SRI
RAMA REDDY :

Will the PRIME MINISTER be pleased
to refer to tbe reply to Starred Question No,
93 given in the Rajya Sabha on the 2nd May,
1968 and state:

(a) whether Government have received any
reply from the Governments of U. S. A. and
Italy to the protest notes regarding supply of
the American Tanks to Pakistan through Italy;

(b) if so, the nature of the replies received;

(c) what is the reaction of the Government
of Ind;a of these replies;

(d) whether Government have received any
further information from our mission in U. S.
A. and Italy after 2nd May, about the number
of tanks supplied to Pakistan and if so, what is
the number of tanks ?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI B. R. BHAGAT): (a) fo (c) As stated ir
the House on Maya, 1968, India's concern and
anxiety regarding the reported deal for ihe
supply by Italy to Pakistan of U.S. made
Patton tanks has been conveyed to the
Governments of United States and Italy. The
Government continued to pursue the matter
through diplomatic channels. According to the
latest information, no agreement has been
signed by Italy with Pakistan for the sale of the
tanks.

(d) Does not arise.

SUPPLY OF AMERICAN TANKS TO.
PAKISTAN

*iog SHRI RAJNARAINJ : SHRI P.
G. MITRA :

Will ihe PRIME MINISTER be

pleased to

fa) whether it is a fact that Pakistan is trying
to get American tanks through Belgium and
other countries after the supply of the same
through Italy was refused; and

tThe question was actually asked on the
floor of th;: House by Shri Sitaram Jaipuria.

+The question was actually asked on
the flo or of the House by ShriRaj
Narain,



